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Sh. Amit Kumar PCS, proxy for the petitioner counsel Sh. P.K. Bajpai
alongwith Sh. Saurabh Adhikari proxy for Sh. Udai Chandani. Advocate for
respondent. He informs that appeal in question is still pending before the Lucknow
Bench of the Hon’ble Allahabad High Court and the stay granted therein is still

continue.

Meanwhile, the respondent counsel is advised to furnish a copy of the
updated/ latest order of the Hon’ble Allahabad High Court passed If any, in the

above mentioned appeal.

The matter is adjourned to 15™ September of 2017.
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Date: 25.08.2017 Shri H.P. Chaturvedi (Member (Judicial)
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